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T[VILLAGES BURNT AND CIVILIANS KILI ID
DURING INDO-PAKISTANI CONFLICT

381, SHRI Vv M CHORDIA
SHRI RAMGOPAL GUPTA
will the Minister  of HOME

AFFAIRS be pleased to state

(a) the number of willages in the bordet
areas of India whith were subjected to
arson and loot and the number of civilians
Mlled by the Pakistam Armed Forces
during the recent Indo-Pakistani conflict,

(b) what 1s the extent of loss of property
suffered as a result of the cenflict, and

(c) whether Government have taken
measures to provide 1elif and rehabilitation
to the families of those civilians who were
killed 7
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f{THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AIFAIRS (SHRI
V C.SHUKLA).—(a) to (¢) The requ-
site information 18 being collected

12 NoonN
FAREWELL TO RETIRING MEMBERS

MR CHAIRMAN Today’s sithng
marks the close of yet another bienmal
terin of the Rajya Sabha While the term
of office may be Iimuted by law, the demo-
cratic way of Iife 15 an unending process
We who work in this Parhament are spe-
cially equipped and have special responsi-
bihties to ensure, by our own conduct, the
preservation and sustenance of this process

The country today 1s passing through
pressures and strains 1 many spheres of
national hfe Scarcity of food, lack of
employment  opportunities,  1nadequate
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housing and other amenities of life for
the under-privileged are problems which
can be great uritants to any people  Ours
15 a growing community, and conseguently
our problems multiply We have vet to
build up a society 1n which social Justice 1s
ensuted to all, mespective of commumtics
and castes, status or position  Those of
you, Members of this august House, who
aic laying dov n then office are re-entering
a wider community hie Your eoppor-
tuntties for service and copstructive work
are unbimited  Your expetience, and the
first hand knowledge you have ganed
through your membership of Parhiament, of
the difficulties of adpnnistration, equip you
speuially to be educators and leaders of
the new social otder based on socal yustice
1ealiaing ots decrsions by discusston and
persuasion and charactetised by tolerance
and self-discipline

I must thank you for the courtesy you
have shown to me and the co-operation you
have extended to me m conducting the
business of this House with dignity and de-
corum May God be with you and good
sense prevaill m whatever activities you
engage yoursell

THE IEADER Ol THE HOUSE (SHRI
M C CHAGLA) Sir may !l jomn you In
saving good-bye and good luck to all those of
our members who are leaving us Some of
them who 1etre will come back but some
will not, and 1t 1s a matter of deep regret
that we will not sece many famibar faces
on these Benches

S, this House has bcen proud of its
traditions We have carried on our dis-
cussion and debate with digmity and decorum
with consideration and  courtesy  Sir,
we have had heatcd debates, pass.os ate
discussions

I am one of those who believe 1n teprd
advocacy If you behieve 1n a cause you
must argue it fervently and fight for it, and
even when we have argued pasaonately
we have always shown consideration ard
courtesy to our opponents Now, these
Members who are retining have helped
us 1 maintaiming the high traditions of
this House We have Members who are
good at putting supplementary questions
and catching out the Minster It 13 a
painful experience for the Minister, but,
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1 assure you, Sir, the Minister also appre-
ciates and admires the skill of the questioner.
‘We have Members who have dialectical
skilt which they show in the debate. We
have Members who have a sense of
humour and repartee which lightens a dJdull
hour. We will be missing all of them.

Well, Sir, this is the price we have to
pay for life. The longer we live the more
partings we have, some permanent and
some temporary. But, I hope, the partings
in this case will only be temporary. Even
those Members whom we may not see on
these benches, I hope, we will meet them
sometimes in  the Central Hall and
exchange recollections of old times and
many incidents in this House. Sir, I wish
all those who are departing and who will
come back on Monday, my best wishes and
‘Godspeed to them and whatever occupa-
tion they may take up or whatever work
they do, I hope they will have every
suceess.

PROF. M.B. LAL (Uttar Pradesh) :
Sir, on behalf of all those who are retiring
today or tomorrow from the Rajya Sabha
and will not be able to attend the sessions
of the Rajya Sabha from Monday, I wish to
pay my humble respccts to this august
Housc ard pay their respects to all their
colleagues with whom they worked for six
years.

Sir, we were fortunate to have Dr.
Radhakrishnan as our Chairman and you
as our Chairman subsequently. We enjoy-
ed all courtesies extended to us by both of
you and we feel proud of the fact that dur-
ing our stay in this House we had the hon-
our of having you two as the presiding
officers of this Rajya Sabha.

Sir, many of us who are retiring belong
to somc opposition party or the other and
they had the painful duty to invite the
attention of the Government to their short-
falls, to their failures. They had to voice
public opinion which was increasingly
critical of what was happening in the coun-
try and therefore, they had the painful duty
to be critical of the Government. ButI
wish to assure the Ministers that none of
us suffered from any malice against Minist-
ers, that we wished that our criticism
might enable the Government to be conscious

[L APR. 1966]

Retiring Members s2i6

of the needs of the people and to run the
Govcernment more efficiently than it was
being run before.

Sir, those who aie retiving {rom the Rajya
Sabha belong to different political parties ;
yet all of them arc agreed that they
enjoyed fcllowship with all the Members of
the Rajya Sabha. We have just started the
democratic life and the democratic process
is not functioning in this country as it should
function. All the same, on the
whole the Rajya Sabha was able to maintain
due Parliamentary decorum, duc  Parlia-
mentary dignity and nothing will please us
more than to know that the traditions,
so far built up, are not only preserved but
are further improved by those that come
after us and that the Rajya Sabha would be
able to set an example to all legislative
bodies in this country of how the Parliamen-
tary system should function and can
function in India.

Sir, on behalf of all, T can say that
though we belong to different political
parties, we were all citizens of India and
we were conscious of the unity which bound
us all and which was of greater importance
than political differences that tended to
divide us and I feel that no legislature in
the world can claim that it has better fellow-
ship among Members than we, the Members
of the Rajya Sabha, have amongst
ourselves.

You invited our attention to the work
that is awaiting us outside the legislature
and I am perfectly sure that all of us would
continue to take interest in public affairs
of this country and will do what we can for
promoting the good of the country and
the people in cooperation with the parlia-
mentary institutions that are being estab-
lished under the Constitution.

Once more I thank you, the staff of the
Rajya Sabha and all Members of the Rajya
Sabha for their cooperation, for their
courtesies to us and we assure you, Sir,
and through you the whole House that we
would always remember the days wo spent
in this Rajya Sabha with the fellow Members
of the Rajya Sabha.

Thank you,



